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Customer (KYC) requirement for making payment to the beneficiaries, reporting of transactions 
under the Prevention of Money Laundering Act, 2002 and extant Reserve Bank of India (RBI) 
guidelines and enactment of Payment and Settlement Act, 2007. 

NPAs of public sector banks 

 1832. SHRI M.P. ACHUTAN: 
  SHRI D. RAJA: 

 Will the Minister of FINANCE be pleased to state: 

 (a) whether it is a fact that the Non-Performing Assets (NPAs) of the Public Sector 
Banks have gone up recently after the global economic slow down started; and 

 (b) if so, the details thereof and Government’s reaction thereto? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): 
(a) and (b) The amount of Gross non-performing assets (NPAs) of Public Sector Banks 
(PSBs) have slightly increased from Rs. 39,749 crore as on 31st March, 2008 to Rs. 43,676 
crore as on 31st March, 2009. However, the Gross NPAs to Gross Advances ratio and Net NPAs 
to Net Advances ratio of these banks have declined from 2.3% to 2.08% and 1.08% to 
0.99%, respectively, between March, 2008 and March, 2009. The Government is ensuring that 
the targets of Gross NPAs, set by the PSBs in their ‘Statement of Intent on Annual Goals’ for 
2009-10, are such that they strive to contain the level of their Gross NPAs within acceptable 
limits.  

Cases reported to Fraud Monitoring Cell 

 1833. SHRI T.K. RANGARAJAN: Will the Minister of FINANCE be pleased to state: 

 (a) how many cases of fraud involving the Scheduled Commercial Banks have so far been 
reported to the Fraud Monitoring Cell of the Reserve Bank of India for the period April, 2005 to 
March, 2008; and 

 (b) what is the action taken by the Fraud Monitoring Cell in such cases and the results 
thereof? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): 
(a) Reserve Bank of India (RBI) has reported that the total number of cases of frauds and 
amounts involved as reported by the Scheduled Commercial Banks to RBI during three financial 
years (2005-2008) are as under: 

(Amt. in Crore) 

 April 2005 to April 2006 to April 2007 to 
 March 2006 March 2007 March 2008 

 No. of Cases Amount No. of Cases Amount No. of Cases Amount 

 13919 1380.80 23618 1193.96 21245 1058.12 


